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1. I am the Assistant General Manager of the 4" respondent in
Appeal 32 and 2" respondent in Appeal 34 of 2020 and I am authorized
to sign on behalf of the 4th respondent and I am well acquainted with
the facts of the case. This respondent proposed to develop Industrial
Park at Manallur and Sooraipoondi Villages, Gummidipoondi Taluk for
housing 90% of the plot area for Non-EC Category Industries i.e.,
Industries which does not attract the provision of EIA Notification, 2006
and its amendments and only 10% of 5(f) Category Industries for
Synthetic acrylic polymers and resins, Synthetic resins and water
proofing compounds, etc. Wherein ENVIRONMENTAL Clearance from the
1st Respondent was mandatory No integrated Paint industries were

proposed. The proposed site is relatively flat.

2. I submit that the present Appeal 34 of 2020 and Appeal 32
of 2020 were filed by the Appellants Challenging THE ENVIRONMENTAL
Clearance Issued by the 15t respondent on the file of 21-59/2015-IA.1III
Dated 10.11.2020. I submit that this respondent is a State Owned
Corporation and is under the aegis of Government of Tamilnadu, in
promoting industrialization in the State and is acting in the general
interest for the benefit of the units located within its Industrial

Complexes / Parks / Growth Centres.

This respondent has filed a detailed counter substantiating the stand of
the Respondent since the Appellants have pointed out certain factual
allegations. This respondent is filing this additional counter to clarify the
stand of this Respondent before this Hon’ble Tribunal.

1. The Respondent submits that while applying for Environmental
Clearance whatever shortfall found in 230t and 239t meeting
were rectified and during the process the Respondent has been
informed that National Board of Wild Life clearance was to be filed
simultaneously and we filed the same. The law prior to notification
dated 8.8.2019 was that only after obtaining NBWL clearance an
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application for EC can be processed. However Ministry of

Environment, Forest and Climate Change notified on 8.8.2019 as

follows: -

4(iii) “Proposals involving developmental activity/project located

within 10 km of National Park/Wildlife Sanctuary wherein
final ESZ notification is not notified (or) ESZ notification is in
draft stage, prior clearance from Standing Committee of the
National Board for Wildlife (SCNBWL) is mandatory. In such
cases, the project proponent shall submit the application
simultaneously for grant of Terms of
Reference/environmental clearance as well as wildlife

clearance”

2.This respondent submits that The EC granted to this project as
stated by the 15t Respondent in Reply Affidavit in Page 5 para 14 is

subject to the approvals / consent / permissions etc., under any

other Acts / Regulations or Statues. This Respondent reiterates that

only after complying with the approval of NBWL clearance this

process will commence. This Respondent is taking every step to

comply with the same.

3. Without prejudice to the above mentioned submission the

respondent also submits that at the 44t meeting of the Expert

Committee for Declaration of Eco-Sensitive Zone (ESZ) dated
18/1/2021 at item No. 3.20 the following has been mentioned
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Item No. 3.20 - Pulicat Bird Sanctuary, Tamil Nadu

The Principle Chief Conservator of Forest (PCCF), Government of
Tamil Nadu, represented the State Government and stated that
the proposal for ESZ around Pulicat Bird Sanctuary is under pre-
draft stage with zero extent on sides of the Protected Area. It was
stated that surrounding areas of the Protected Area are private
non forest land and the sanctuary already includes 13 villages. The
distance between the boundary of these villages from HTL of the
lake ranges from about 450 m to more than 5 kms at certain places
and therefore this zone provides sufficient shelter and buffer to the
birds. The State Government representative informed that they
are working on feasibility of proposing non-zero boundaries extent.

It was assured that a proposal will be submitted soon.

The Principle Chief Conservator of Forest, Government of Tamil
Nadu after going through every relevant aspect has found that

zero extent on sides of Pulicat Bird Sanctuary can be considered.

4. This respondent further states that Government of Tamil Nadu has
also notified most of the boundary of lake as ESZ boundary and
only in few places 1km has been ESZ boundary. The relevant map

is annexed as annexure to this affidavit.

5. In compliance with the minutes of Ministry of Environment, Forest
and Climate Change sent to Government of Tamil Nadu also has
sent proposal and the same is pending with MOEF and CC

6. In the event of approval of said proposal then there shall be no
necessary for getting NBWL clearance.

In the above circumstances, taking note of the fact that there is
no procedural violation as stated by this respondent the Appeals may

be dismissed.

+ (hss Al Amas T
Asst. General Manager (Legal)
K (=4 \ O
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It is submitted that all the grievances raised in the Appeal has been
answered by this respondent and therefore the appeal filed deserves no

merits and it is prayed that this Hon’ble Tribunal may be pleased to

justice. Si;ﬁl-“é?MICN OF TAMILNAT ULTD.,
Asst. General Manager (Legal)
Solemnly affirmed at Chennai on BEFORE ME

this the g, day of June 2021

and signed her name in my presence.

M7 fooy”

ADVOCATE: CHENNAI

M Niregh Advocats
122 Anwo QJ\WmM

%th me(,y‘_a ~faY
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MIMUTES OF 44" MEETING OF THE EXPERT COMMITTEE FOR THE
DECLARATION DF ECR-SENSITIVE ZONE (E5Z) AROUND PROTECTED
AREAS (WILDLIFE SANCTUARIES/NATIONAL PARKS/TIGER RESERVES)

THROUGH YIDEQ CONFERENCING [(VC) HELD QN 13t JANUARY, 2021,

The 44" Meeting of the Expert Committee on Eco-Sansitive Zone was held
under the Chairmanship of Shri Ravi Agrawal, Additional Secretary, Ministry of

Environment, Forest % Climate Change {MoEFCC) on 18" lanuary, 2021 through
Video Conferencing. The list of participants is enclosed as Annexure.

2. At the cutset, the Chaimman welcome the members, participants from
the State Gowernments/UT administration of Andaman and Micobar. After a brief
introduction, the Chairman invited State Governments/UT administration
representatives to present their proposals as per the Agenda items. The following

twenty proposals listed in the agenda were taken up ad-seriatim:

Ttem
Ma.

GtateSUT Protected Area Remarks

Andaman &Eﬁamphell Bay National Park |Fresh proposal
Wicabar Galathea Bay Natlonal Park [Fresh proposal

Renukaji Wildlife Sanctuary Re-notified draft proposal
| Chail Wildlife Sanctuary Re-nolifled draft proposal
Himachal Samqul  Siyabehi  Wildlife Re-notifled draft propesal

Freadesh SBnctuary

—

fargu Wildlife Sanctyary  [re-notified draft proposal

Thatteklkad WildlifeRevised proposal  recelved|

Sanctuary from State Govt.

Silent valley National Park  Re-notified draft proposal
evised proposal received
from State Govt.

Karala Rewviced 1 |
dduki wildlife Sanctuary proposal  recelved

fvralam Wildbie Sanctuary

from State Govt.
Revized pteposal recelvod

Kattiyoor Wildlife Sanctuary
From State Govt,

Ravised proposal received

rlalal:uar Wildlife Sanctuary
from State Govt.

Jammw  andRamnagar . wildlife|Re-notified draft propasal




B ashmir Eanctuary
. Revised proposal  rocvived
Rajasthan Fass) Wildahfe Sanctuary
from State Govt,
) Sirnlipal Tiger Reserve andRewised proposal  awaitad
Ddicha
Hadagarh Sanctuary from State Govt.
Praposal awaited frgm State
Haryana Sukhna Wildlife Sanctuary
ok,
Dehing Patkai  WildlifeFor consideration of ECC's
ASSam
Lanctuary recammendation,
3.18
Madhya Bandhavgarh Tiger Reserve for Amendment
3.19 pradesh ;Sandhi Sagar  Wildlife
For Amendment
Sanctuary
3.20 ) Proposal  under  pre-draft
Tamil Madu Pulicat 8ird Sanctuary
stage

The deliberations held and the decisions taken are as undor!

Item MNo. 3.1: Campbell Bay Mational Park, Andaman and Micobar Island

The draft notification for declaraven of ESZ around Campbell Bay National

Park was published on 2gth October, 2020 for seeking public cormments. The

salient features of the draft Eco-Sensitive Zone {ESZ) notification are as follows:

Area of PA ;426,23 sg. km
Proposed ESZ area @ 65,81 59. km
Proposed Extent : 0 to 1 kilometre (Zero

exten! of E5Z as the boundary of the Naltioral Pork

cafrtcides with the boundany of Bay of Bangat)

A presentation was mage by the PCCF and Chief Wildlife Varden, UT
administration of Andaman and Micobar before the Expert Committes. The
Seacretary {Environment), Government of UT was alse prasent in the m2eting. [t
was informed that the Ceampbell Bay Matonal Park and its adjoining areas is &
biodiversity rich area and houses endemic species like Nicobar Megapode, Craly
eating Macaque, Giant Robber Crab, Nicobar Pigeon atc.

The Committes was informed that me carmments; objections have bean




received in respect of the drafl notification for declaration of ESZ arpund the
Campbell Bay National Park within the stipulated €0 days and tlll date, The
Cummittee was alse informed that zero ESZ extent gn the Western side and the
Northern side of the boundary of the Park is duc to the fact the Mational Park
directly ends and menges with the Bay of Bengal, and whereas, on the Eastern
side, it is already a tribal area protected under the Forest Act, The
representatives of thw UT Administration further informed that the area beyond
terc extent on the coastal sides are already protected under CRZ regulations,
The Expert Conmittee agreed W Lthe above justification for zero extent of ESZ on
thase sides,

The Committee informed the UT administration representatives that the
Ministry is in the process of Integrating the ESZ boundaries in the Digltal Support
System and therefore requested that digitized map of the ESZ and protected
ared shall be submitted to Lhe Ministry at the earliest.

Based on the presentation made deliberations held the Committee
recammended finahsation of the ESZ natification of Campbefl Bay Naticnal Park.

Item No. 3.2: Galathea National Park, Andaman and Nicobar Island

The draft notification for Jeclaration of ESZ around Galathea National Park

was published on 28'0 October, 2020 for seeking publlc comments. The salient
Features of the draft Eco-Sensitrve Zone {ES2] are as Follows:

Arca of PA . 110 sq km
Proposed ESZ area  ;  14.93 sq km
Proposed Extent ! 0 to 1 Kilometre (Jero

exient of E52 ag the miajor geographical area of phe
Groal Nicobar Isfand is covered under Pratected Arca
Network and Tribal Reserve with almost no area left for
devetoperent, }

A presentation was made by the PCCE and Chlaf wildlife Warden, Govt, of
Andaman  and  Nicgbar  before  the Expert Cormmittec. The Secretary

(Envirnnment), Govermment of UT was also present in the meeating. It wasg

:\p‘ a



infarmed that the Gatathea National Park and itc adyeining areas are rich in
bigdiversity which includes endamic fauna! species like Micobar Megapode, Crab

eating Macaque, Giant Robber Crab, Sqlt water crocodile, Nicokar Pigeon and
faral species like tree fern etc.

The Committee discussed an the zera extent of the ESZ in major stretches
aleng the buuﬁdaw of the National Park. On this issue, the UT admunmistratian
reprasentatives stated that 2ergo extent is proposed since major gecgraphical
drea of the Great Nicobar Island where the Park s lacated, is coversd ungder
Protected Areas Network and Tribal Reserves; therefore, there 15 hardly any arpa
left for halistic development, Further, ta protect the development and inhabitants
from unforcscen natural disaster like Teunarm, rgrg waker lavat, a 750 m butfer
iz proposed from the coast and near the National Park boundary. It was also
stated that Island has tremendous strategic sigmibicance for the country and the
Government of India is m the process of development of strategic projects on
this side; therefore, there is no scape for ESZ |eft.

The Committee also considered detailed justification provided in the letter
of evan date that gave following justification.

1. The Great Nicobar Island with an area of 910.74 sqgkm {as per Survey of
Endia) 15 strategically located in the Soutn, very clase to tha majar
international shippng route of Malacoa Straar.

2, Out of total geographic area of 910,74 sgkm, the area under reveaye 15
44.20 sgkm which constitutes only 4.8% of tha tgtal geographic area,
whereas the remaining 95.2% is either National Parks, Protected Forests
and Tribal Reserve leaving little area for development.

3. Ac per the Visian Document prepared by NITI Aayog, a contigucus stretch
of land 15 required in the sputh-eastern and south-western part of tha
istand, which has a narrew stelp ranging from 1.33 km to 3.8 km in the
eastern side and 1.3 km ta 5.4 km in the western side from the Gatathea
Mational Park which also happens £ be Protected Forest and Tribal
Reserve,

4. In the eastern side, the NIT! Aayog has prapnsed (o construct an Airport,
requiring 21.64 sqkm of land at the south edstern part and canstructicn of
Rapid Mass Transit System originating from Campbell Bay ond termimating
somewherg in the western part and running parallel to the coast hne.

2. [n the southern part, begsudes the development of @ major Transhipment
Port, the area is alsa earmarkead far future sirategic Defance use in view of
the develaping gzo-polibical scénaria in the aroa,

&. The sauth-wectern and western part of Great Micobar lsland outside tha
Galathea National Park are narrow and proposad to ba uzed as free Trads
Zone as ancillary o the transhupment part lagving litk'a area for
declaration of ESZ,




The Committee aiso reiterated that the Minisbry is in the process of
integrating the ESZ boundaras in lhe Digital Support System and therefors
requested that digitized map of the ESZ and protected area shall be submitted to

the Ministry at the earllest.

Based on the presentation made, the lefter dated 18Y Janpary, 2021 and
agefibarations held the Committee recommended  finalisation of e ESF

nobification of Saatlwea National Park.
Itam Ne. 3.3: Renukaji Wildiife Sanctuary, Himachal Pradesh

The draft ESZ notification for dedaration of ESZ around Renukaji Wildlife
Sanctuary was first notified on 21.07.2016; however, could not be finalised dus
te ngn-timely subrmission of infermation/revision of the proposal by the State
Government. The draft was re-notified an 13,10.2020 inviting public comments.,
The sallent features of the extant draft Eco-Sensitive Zone (ESZ) are as follows

Area of PA, 4028 9. km
I'roposed ES5Z area @ 15.29 5. km
Proposed Exbent : 0 to 2.042 km

A presentation was made by the Chiel Conservator of Forest {WL),
Government of Himachal Pradesh before the Expert Committea, It was informed
that the Henukaji Wildhfe Sanctuary has varied flora and fauna such as sal, bel,
khair, shrsaun, commaon leopard, Asiatic black bear, lecpard cat goral, porcuplne
ctc. The Renuka Lake Falts under the Sanctuary and is the largest natural fresh
watcr lake in Himachal Pradesh, which has been preserved over the years dug to

its religlous and cultural significance.

The Committec highlighted that zero extent of ESZ boundary has been
proposed on guite a large portion, in particular on the Western side of the
Widlife sanctuary, To this, the represenrative of the State Government stated
that there is a nallah adjoining near the boundary of the WLS and alse a cliff
thereafter; thercfure, zoru extent has heen proposed an thesa sides, The
Cormmittee noted the samo and advised that nallah may be included in the ESZ
boundary, The Statr Govermment agreed fo submit 3 rovised may boundary and
revised geo-coprdindes 3fong with o comprehensive note and assured the
Conmnittes rhat the same wit be submitted in a woek's timea.

1



The Committee also refterated that as deliberated in the preceding items,
in order to enable the Ministry in integrating the ESZ Doumdaries in the Digital
Suppart System, digitized map of the ESZ and protected area shall be submitted

to the Ministry ar the carliest ingorperating revision of ESZ extant including
nallah as decided in the instant casa.

Based an the presemtation made and deliberations held the Committes
appraved the bovundaries mciuding nalfan, as menbionad above and recommeded
far finralsation of the notification.

Item No. 3.4: Chall wildlife Sanctuary, Himachal Pradesh

The draft ES5Z notification for declaration af ESZ  argurel Chail Wilglits
Sanctuary was notified on 20.11,.2015 but its validity had lapsed due to nan-
submission of requisite information by the State Government. [t was theraafter
re-notified an 15.10.2020 far sesking pohlic comments. The salient features of
the draft Eco-Sensitive Zone (ESZ2) are as follows:

Area of PA : 16 sq. km
Proposed E52 aren 34.04 5. km
Praposed Extent - 0.458 {0.5 km) to 2.26 km

A presentation was made by the CCF, Government of Himachal Pradesh
befare the Expart Committee. It was stated that the Chail wildlife Sanctuary
supports threatened fauna such as common leopard, barking deer black bear,

ghoral, jackal, Himalayan wellow throated martan, Himalayan Civet, flying
squirrel etc,

The Cormmutteg daliberated aon the incidents of man-gnimal conllict in the
arga and decired to know whether the ESZ extant is sufficient far avaiding such
Imcldents. To this, the State Govermmeni rep-asantative clarified that the
instances of man-armmal conflictk are insignificant in the aren ond the ESZ axtant
12 fuite sufficiant.

The Committee noted that @ minimum axtent to 0.5 kKm E5Z has “een
proposed on the side bordering Damadar Pretected Forest and the maxrmum ESZ
extent is 3.26 Km. The Committee noted that thauggh The extent of ESZ in earlier

draft notification published was 0.7 km ta 3.2 ¥m, the ESZ area in the eahiar




draft antd Lhe re-notified draft remains the same. The Committee advised the
Siate Governmeant to submit a written justification on the reduction on ESZ

extent along with calculation on the ESZ area remalning the same after ground

truthing.

The Committer alse reiterated that as deliberated In the preceding items,
in order to cpable the Ministry in integrating the ESZ baundarles in the Digital
Support System, digitized map of the ESZ and protected arca shall be submitted
to the Ministry at Lhe earliest incorporating revisign of £E5Z extant as may be

decided after ground truthing as nated above.

Based on the presenlation made and deliberations held the Committee
recomnieded  the notification for fimalisation subject to fumishing  reguisite

fnfarmation,
Itam MNo. 3,5; Gamgul Siyabeh Wiidlife Sanctuary, Himachal Pradesh

The draft ESZ notification for declaration of ES2 around Gamgul Sivabeh
Wildlife Sanctuary was published on 03.06.2016; howewver, its validity lapsed due
to non-submission of requisite information by the State Government. The draft
was re-nptified on recelpt of revised proposal from the State Government on
27.10.2020 inviting public comments, The salient features of the draft Eco-
Sensitive Zone {ES2] are as follows:

fAraa of PA : 10R.4D sg.km
Praposed ESZ area  ;  28.90 3q.km
Pruposed Extent : 0tol.0km

A prosentation was made by the CCF, Government of Himachal Pradesh
befure the Export Committes, It was informed that the Gamgul Sivabeh wildlife
sanctuary supports launa such as fox, Himalayan tahr, musk deer, goral,
leopard, brown & black bear, mandl, chakar, koklas ote,

Thi: Committes pbserved that the oxtent of ESZ in the 1% draft



published on 3.6.2016 was upta 3.3 ks, whereas, in the re-notified draft, the
ESZ extenl revised to 1.0 km, even though the ESZ arta has been kept sam=.
The Commuttee desired that the possibility for retaining upto 3.9 km ESZ extent
may be examined. To this the representative of the State Governmant stated
that they will re-examine the same and rever® back witin t2n days.

The Committes also reiterated that as deliberated in the preceding items,
in order to enable the Ministry in integrating the E5Z boundaries in the Cuqital
Support System, digibized map of the ESZ and protected area shall be submitted
to the Ministry at the earliest incorporating revision of ESZ extent as may be
decided after ground truthing as noted above.

fased on the presenlation made and dehberatwoms held the Commilttes
decided thal on receipt of the clarification/revision as noted above the matler
may be reconsidered in the next meeting.

Itermn Mo. 3.6: Nargu Wildlife Sanctuary, Himachal Pradesh

The draft ESZ nabfication for declaratien of ESZ armsund Margu Wilddkfe
Sanctuary was notified on 24.02.2018; hawever, its vahdity lapsed dus# ta nan-
submission of requisite information by the State Government. The draft was re-
notified on 27.10,2020 inviting public comments, The salient features of tha draft
Eco-Sensitive Zone (E5Z) are as fullows:

Area of PA : 108.40 sn.km
Propased ESZ area @ 28.90 5q.km
Proposed Extent : 0w 1 km (2ero eclent of

a0 sermutive Zone is dus to continpation of the Nargo
wild lifie sanctuary withe Dhuoladhar wildlife Sanciuary
towards north mde and Khokhzn Wildlifa Sanctulry
tawanrds the gowth east sida. )

A presentation was made by the CCF, Govarnmeat of Himachal Pradesh
before the Expart Committes. [t was informed that the Nargo Wildhfe Sanctuary
supports fauna such as legpard cat, jungle cat, Himatayan civat, Humalayan

vellow throat2d marten, black hear, porcupineg, 1hwing squirrel, mankay




It was obscrved that the extent of ESZ has been kept zere on the side
adjoining Dhouladhar Wildlife Sanctuary and also on the slde of the Parvati
Protectad Forest. The Committes ohserved that there ¢ould be “no zero® extent
nf ESZ on the side adjoining Parvati Protected Forest. The State Government
representative agreed o re-oxamine the same and revert back within 18 days.

The Committee also reiteraled that as deliberated in the preceding items,
in order to enable the Ministry in integrating the €SZ boundaries in the Digltal
Support System, digitized map of tha ESZ and protected area shall be submitted
to the Ministry at the carlicst incorporating revision of ESZ cxtant as may be

decided after ground truthing as noted above,

Based on the presentalion made and doliberations held the Commitieo
geciged hat o receipd of the clarification/revision, as noted above, the matter

may be reconsidered in the next meeting.,
Item No. 3.7: Thattekkad Wildlife Sanctuary, Kerala

The draft ESZ notification for declaration of BSZ around Thattekkad
Wildlife Sanctuary was natified on 27.01,.20168; however, the valldity of the
netification lapsed due to non-submission of requisite information by the State
Government, The draft was re-notified on 28.08.2020 inviting public comments,

The salient features of the draft Eco-Sensitive Zone (ESZ) are as follows:

Araa of Pa v 2516 s5g km
Proposed ESZ orea @ 28.444 sq km
Propased Extent 1.0 ¥m uniform

It was infarmed that Thattekkad Wildlife Sanctuary is located in
Kothamangalam Taluk of Ernakulam District and is home to one of the richest
bird habitats in south India. The impartant fauna in the Sanctuary are slender
lons, tiger, leopard, Indian slephant, mouse deer, [ndian pangehn, sloth bear,
spiny dormouse, bonnet macague, jungle eat, etc.

The representative uf the Stale Govemment stated that the State
Government has submitted & revised proposal, whergin, the area of ES2 has
been indicatod as 16.0 sq. km with an extent rangiig from @ (zere) to 1.0 km. It
was stated that the zerp extent of ESZ on the Eastern and South-Eastern side of



the Pratected Area is due to the fact that there is high dansity human hab:taten
on these sides. It was stated that people have tremendous apprehension of any
E5Z on these sides. To thig the Committee desired ty know on what activities the
peaple at large apprehending for areas coming in the ESZ and raising ohjgctrans,
The representative of the State Governrneﬁt informed that villagers have a

notion that ESZ declaration would entail restrictions in agricultural and alhed
AClivitias,

The Commilteg abserved that there s na prohibition in agocuityre
practices  witfin the [52 and stated that it s the staté Government’s
respongibility to sensitise the people appropriatety sa that such wrong rolions
are nol cohcaived. The Committes therefora observed that the scope of
expanding the E5Z gxtent from zere to 3 suitable distonce on the Eastern and
South-Eastern direction, in particular from GPS points 15 to I7 shall be
exammed, where water bodies exist. The proposal chall be switably ravised and

submitted. The reprisgntative of the State Governmernt agreed to the
suggesiion,

Tha Committea alse raiterated that as deliberated in the preceding tems,
in order to enable the Ministry m integrating the E5Z boundaries in the Digital
Support System, digitized map of the ESZ and protacted area shall be submitted

to the Ministry at the sadiast incorporating revision of ESZ extent as noted
obove,

Based on the presemtation made and deliberations hefd the Comrultes
decided to recansider the propasd ot receinl of the clarification/revisian in the

next meeling.

Item No. 3.8: Sllenk vallay Hatianal Park, Kerala

The draft ESZ notification far declaratien of ESZ araund Silent valley
National Park was mnatified on 06.01.2016; however, lapsed du= to non-timely
subrnission of requusite information by the State Governmeni, The Jdraft  was
thereafter re-notificd on 27.10.2020 inviting public conmments. The salient

fzatures of the draft Eco-Sensitive Zona (E5Z) are as fsllows:

Araa af PA ! 89.52 5. km




Proposud ESZ arca ¢ 148 5. km
Proposed Extent ;o O (zere) to 9.8 kms

It was informed that Silent Valley National Park is situated in Palakkad
district of Kerala and its landscape is the sole survlving pristing rain forest in
Sahyan ranges supporting populations of the endangered species of the lion
tailed macagque. The ESZ extent ranges from O to 9.8 kms. Zera extant has been

kept on the side adjoining the Mukurthl National Park.

The Committce was informed that public hearing was held and durlng
the hearing it was intially local people had presumed the ESZ as the same with
Nationak Park, which was duly clarifled. 1t was also stated that
cornments/objections and suggestions received from persens and stakeholders in
responsce to the draft notification have been duly considergd by the State

Government.

The Committee reiterated that as deliberoted in the preceding Items, in
order to enable the Ministry in integrating the ESZ boundaries in the Digital
Support System, digitized map of the ESZ and protected area chall be submitted

to the Ministry at the carliest.

Hased on the presentationn made and deliberations held tha Committes
recommendad  that the draft notification can be firalised and the State
Govermnment shall submit the digitised magps as noted above in & weelk's time,

Item No, 3.9; Aralam Wildlife Sanctuary, Kerala

The draft ESY notification for declaration of ESZ around Aralam Wildlife
Sanctuary was notified on 26.02.2016; however, {apsed dve ko non-submisslon
of requisite infarmatian by the State Government. The draft was re-notifled on
20.07.2020 inviting public cemments, The salient features of the draft Eco-
Sensative Zone (ESZ) are as follows:

Area of PA D55 sq.kms
Proposed E5Z area @ 101136 sq.kms
Proposcd Extent ¢ 0 (Zerg) to 3.06 km

The DCF, Governmanl of Kerala made a presentation befare the
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Committea and informed that Aralam wildlifae Senctuary is located in thez
northwest slopes of Western Ghats. The forests nf Aralam and adjacent areac
represent compact protected patch of vegetation with unique venatatign of

Dipterocarpus-Mesuza-Palaguium sub-type and the area is wel-kXnown for g
butterflies.

It was stated that the area of Eca-sensitive Zone has been revised and 1 1s
now proposed as 7.136 sq.km after exclusion of some highly populated arcas in
the South-Westem boundary of the Protacted Area. The Justification stated faor
suth & reduction was that these areas are farmiand and trbal settlements, and
lacal people have strong objections for inclusion in the ESZ area.

The Cammittee abserved that such exclusian of farmlands and tribal
settlernents is not appropriate as the inclusion does not in any way Phindors
agricultural or traditienal activibies OF any} baing unglertaken in the area, The
Committes agreed that it is the State Government's responsibility to sensitise the
peaple appropriately so that such wrong nmotions are not conceived. The
Committee was also appraised that man-wildlife conflict is a frequent gtcurrence
m the area and the Forest Department has constructed a wail on the boundary of
protected area. The Curmmmittee therefore decided that the State Government
shall revisit the zero extent of ESZ and submit a revise propasal,

Tha Committes also reterated that as deliberated in the preceding items,
in order to enable the Ministry in integrating the ES2 boundares in the Digital
Suppart System, digitized map of the ESZ and protectod aren shall be submitted

to the Ministry at the earhest incorpurating revision of ESZ extent as noted
above.

Based on thw presentation mad and deliberations held the Commliee
decided that on receipt of the clarification/rovisnt a8 nated dbowve the proposal

will be reconsidered in the next meeting.

Item MNo. 3.10: Idduki Wildlife Sanctuary, Karala

The draft ESZ notification far declaration of ESZ around fdduki wild-#n
Sanctuary was nobified on 28.07.2016; however, lapsed due ta non-subimission

of requisite information by the State Govarnmant. Tr= draft was r2-aotifizd 50



13.08.2020 inwiting public commeants. The salient features of the draft Eco-

Sensitive Zone [ESZ) are as fallows:

Area of PA v 105,364 sq.kms
Proposed ESZ area .  B8B.238 sg.kms
Proposcd Extent : 450 m ke L.0 km

A presentation was made by Lhe State Government of Kerala on the draft
ESZ notification of Idduki Wildlife Sanctuary. It was stated that the Sanciuary |5
gituated in Idukki district of Kerala and is characterized by evergreen decidunus
forasts having terram of marshy lands dominated by grasses, sedges, shoals,
etc. with feast human interferences, The Sanctuary also harbours 28 spacies of

mammals and 172 species of birds.

The representative of the State Government also informed that the ESZ
area in the Instant proposal have been revised to 20,0714 $q.km from 88.24
sq.km. The ESZ ts proposed only on the North-Western direction of the Protected
Area and zero extent of ESZ is proposed on all three sides of Protected Area. It
way stated that the zero extent of E5Z has beeh propesed due to Sirung
abjections of public especially on the side where there is high density human
habitatior:.

The Comrmittee obiserved that there is no prohibition to agnculture
practices  within the ESZ and stated that it is the state Government's
rgsponsibitity  to sensitise the people, The Commitice observed that the
Jjustification grven by the Statc Government for zero extent E52 is not acceptable
and the same shaft be re-oxamined. It was also highlighted that the district is &
high langdslide prome area angd the State should be mindfd of permitting
davelopmental activities in suah 4 rogion,

The Committee also noted that the proposal has MLA of the district as a
member of the Menitoring Commitiee which is not being practised in such
natifications. The Slate Government represcntative agread to the suggestion and
decided to delete it.

The Committee also reilorated that as daliberated in the preceding items,
in grder to enable the Ministry in integrating the ESZ baoundaries in the Digital
Support System, digitized map of the ESZ aid pratected area shall be submitted



to the Ministry at the earliest incarparating rewision of ESZ extant as noted
above,

Based ot the pregentation mad and deliberations held the Comirmftes
decided that on recerpl of the clanfication/ravision as noted abave the proposal
will be reconsidared in the next mesling.

Irem Mo. 3.11: Kottiyaor Wildlife Sanctuary, Kerala

The draft ESZ notification for declaration of ESZ around Kottivear Wildlife
Sanctuary was ¢arlier notified an 09,0%.2016; however, lapsed due to non-
submission of requisite information by the State Gavernment. The draft was re-

notified on 24,08,2020 inviting public comments, The salient features of the draft
Eco-Sensitive Zone [ESZ) are as Mollows:

Area of PA 10,38 sq.kms
Proposed ESZ area :© 12,91 sg.kms
Proposed Extent D {7y ta 2.1 kms

A presentation was made by the State Gavernment of Kerala on the draft
ESZ notification on Kottivoor Wildlife Sanctuary and informed that the Protacted
Area is situated v the North=wWestern slopes aof Western Ghate canbiguous with
the farests aof Coorg (Kodagu) Districk of Karnataka State. The main species
found in the Sanctuary are mainly cobra and %ing cohra, while other major
species such as Asian clephant, leppard, barking deer, sambar deer, slender
loris, small Indian civet, wild baar, common I[ndian monitor, etc, are also
recorded from the Sanctuary.

It was also infermed that ESZ area has been rewised by reducing extent
in Sauth and South-West direction of the Pratecsad Area adjoining high density
human population and the ESZ area 15 rveduced froml12.91 sq.kms to 10 &7

sq.kms.

The Cormnmittes also noteg that the propasal has MLA of the distnct as o
member of the Monitoring Commikter which 5 not being practic=:t i sulh
notlfications. The State Government reprassntativa agrised bo the suggestion and

decided o delets il,
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The Committee also reiterated that as deliberated in the preceding items,
in order to enable the Ministry in integrating the E%Z boundaries in the Digital
Support System, digitized map of the ESZ and protected arca shall be submitted
ta the Minlstry at the ecarliest incorporating revision of ESZ extent as noted

above.

Based on the prosentation made and detberations held the Committee
reconrpendad the proposal of the State for finaisation.

Item No. 3.12: Malabar Wildlife Sanctuary, Kerala

The draft £SZ notification fer declaration of ESZ arpund Malabar Wiidiife
sanctuary was notified on 31.12.201%; however, lapsed due to non-submission of
requisite information by the State Government. The draft was re-notified on
05.08.202Q inviting public comments. The salient features of the draft Eco-
sensitive Zone {ESZ) are as follows:

Arca of PA, P 7422 s kms
Proposed ES5Z area @ 53,60 5q kms
Froposed Extant : O(Zero)to 1.0 km

A presentation on the draft ESZ of Malabar WLS was made by the
representative of the State Government of Kerala and it was informed that
sanctuary is lecated in Kozhlkede district of Kerala and spread over an area of
74.22 5. kms. The ares of ESZ was earlier envisaged as 53.60 sq. km ; howewver,
subsequently revised tn 42,815 s km. Tt was stated that the reduction is due to
exclusion of densely populated human settiements From the ESZ area after
strony objections from local people. It was also stated that the ESZ extent hasg
heen kept at zero to 1.0 km and the zera axtent in the Southern side |5 due to
iacation of a hydroclectric praject and on the Western and North Westemn side of
the Protected Area it is zero due to tribal and other settlements. The Committee
observed that the zera extent in the instant case may be considered in view of
the fact that there seems no much scope of ESZ extent in the Southemn and
Western side. However, the Stale Government shall submit the written
justification to the Ministry.

it was noted that comments/objections and suggestions received from
persons and stakeheolders in response to the draft notification have been duly



considered by the State Govermment, The representative of State Governmenst
also stated that the proposal was revised after due consultation with local paople.

The Committee also noted that the proposal has MLA of the district 3as a
member of the Monitoring Cormrmittee which 15 not being practised in swch
notifications. The State Governdment representative agreed to the csuggesbhion and
decided to delete it.

The Committee reiterated that as gelibgrated in the preceding items, in
order to enable the Mmstry i integrating the ESZ boundaries in the Digitat
Support, System, digitized map of the ESZ and protected area shall be submitted
to the Ministry at the earliest.

Bagsed on the presentaltion made and defiberztions held the Committee

decidad that on receipt of written justification from the Stale Government, the
propasal will be reconsidared in the naxt maeating.

Item No. 3.13: Ramnagar Wildlife Sanctuary, Jammu and Xashmir

The draft ESZ notification for declaration of ESZ around Ramnagar Wildlife
Sanctuary was notified on 18.03,2016; however, lapsed dug o non-submission
of requisite nformation by the UT administration. The draft was re-notified on
13.10.2020 inviting public commants. The salient features of the draft Eco-
Sensitive Zone (ESZ) are as follows;

Araa of PA ;12,75 89. km
Proposed ESZ area 10.73 5q. km

Proposed Extent ; 0 to 1.B5 km [(Zero extent
of ESZ towards south, south-west and west side 15 due
to existing Jammu City municioa! area)

A presentation was made by the Regional Wildlife warden, Govarnment of
Jammu and Kashmir before the Expert Caommittee. It was infgrmerd that the
Rarmnagar Wildlife San¢tuary is Incated en the Northarn fninge of Jamme ity 374
ic a small green patch of forest, whach is valued as the onty grean lung of th=
city. The major faunal species found in the Sanrlugry are cammoan Irpard,
spotted dear, barking deer, rhesus rmonksy, Jackal, hare, parcugine, wild oozn,
MANGOn&se, allga.
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The Commillee noted that zere extent ESZ has been proposed on the
Southern and Western side. This was clanfied by the UT administration
reprasentatives that the zerg extent of ESZ towards South, South-West and West
side is due to existing Jarmmu oty municipal area prevailing since generations.

The Committee de¢ided that the zoro extent may be agread.

The reprosentatives of UT administration alse requested for correction in
the proposed Manitoring Commitles, which 18 indicated as headed by the Chief
Secretary, as this would be impractical and not the practice for a compositlon of
a Monitorfng Committeg. The Curnmittee agreed to the request and clarifled that
perhaps this may be due to an inadvertent error.

The Committee also reiterated that as deliberated in the precading items,
In order to enable the Ministry in integrating the ESZ boundarles in the Digital
Support System, digitized map of the ESZ and protected area shall be submitted
to the Ministry at the carliest,

Basod on the presentation made and deliberations held the Committee
recommended finalisalion of the notification subject fo prior submission of the

digitised maps as noted abovo.
Itern Na, 3.14: Bassi Wildlife Sanctoary, Rajasthan

The draft ESZ notilication for declaratinn of ESZ arcund Bacsi Wildlife
Sanctuary was notified on 12,10.2015; however, lapsed due to non-submisslen
of requisite infurmation by the $tate Govemment. The draflt was re-notified on
04.11.2019 invitmy public camments. The saliant features of tha draft Eog-
Sensltive Zane {ESZ) are as follows:

Arca of PA ;. 138.69 s km

Propased ESZ area 108 50 km
Propased Extent : O to 3 km {Zero extent at
some places arg due to National Highway and PWD
Road}

The praposal was earlier considered during the 39 and g2vd meetings of
the Expert Committes (ES2)Y, wherain, the State Governrment was requested to

submilr few addstional information pertaining to public consultatian.



A presentation was made by the DOF Clwttorgarh, Government 2f
Rajasthan before the Expert Committee. [b was informad that Lhe Bass Wildlifa
Sanctuary is situated along Chittorgarh-Kata NH-76 and 1s an 1aaal Rabitat for a
varlety of fauna <uch as Panther, Chinkars, Wid Boar, Chital, four horned
antelopes.

The representative of the 5State Government mformead that abaut 55
hectares of the ESZ area has been excluded from the total ESZ area and the €52
area reduced to 10691.94 hectares {or 106.21 5q km) fram 10749 %4 hoctares
{107.50 sq.km). it was infarmed that this was required ta be done based an the
stakehplder’s representalion  ond  subseguent  public  consultations.  The
Committee noted the same and decided that it may be agregd, as it 15 margina
reduction having public tonsensus.

The representative: of State Gavernment requested far slight carrechions in
geo-coordinates of Eca-sensitive zone and also inclusion af Ffishing under
prohibited activity category instead of regulated activity. The Committae
deliberated the request and agreed to requast of the State Gavernment to bring
Fishing activity under prohibited categary. The errors in the geo-coordinates may
be cgrredied appropnately.

The Cammittee also reiterated that as deliborated in the precedng items,
in order to enable the Mimstry in integrating the ESZ boundaries in the Digital
Support System, digitized map of the ESZ and protected arga shall bg subnutted
to the Ministry at the earliest.

Based on the presentation made and deliherations held the Convmittes
rocommended finaiisation of the notfication sulyect to prior subrmissicn of the

digitised maps a5 notad above.
Itemn No. 3.15: Simlipal Tiger Reserve and Hadagrah Sanctuary, Odisha

The dralt ESZ natification for declaration of F&Z araund Simlbpal Tiger
Reserve and Hadagrah Sanciuary was notified an 29.1.2012 for s2eking nublhc
comments. The salient features of the deaft Cco-5ensitive Zona (FSE) are o

follgws:
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Area of P&, : 5248.6 5q. km.
Fropesed ESZ area @ 1765.295 sg km
Proposed Extent : O0te5 km

The propesal was earlier considered during the 350, 379 and 40™ meetings
af the Expert Cemmittee and recommended far finalisatlon of the ESZ
natification; however, the proposal was put on hold on the request of the State
Government asg they intend to revise the proposal. The State Government had
Informed that they are submitting a revised proposal with a reduced area of the
ESZ and ESZ extent frum 5.0 km ta 1.0 km an the Eastem side of Simllipal. The
revised proposal is still awaited, The representatives of NTCA also informed the
Commitiee that NTCA has nat recoived such a revised proposal.

Ine Comnttee observed that considerable delay has afready been caused in
finalisation of the draft ESZ notification and the draft notification would fapse
soan; thereforg, Mimrstry  should imenediately write  a leiter ta the State
Government for aarly submission of the revised proposal with sound justification
for reduclion of the £5Z ares and ESZ extent. It was decided that in the event
the sorme is pol received in 3 month's time, @ decision may be taken in the next
mecting. Accordingly, he proposal was deferred for reconsideration at a later

stage.

The Cemmittee further reiterated that as deliberated In the preceding
iterns, in order te enable the Ministry in integrating the ESZ houndaries in tha
Digital Support System, digitized map of the ESZ and protected area shall be
submitted to the Ministry at the earlipst,

Item No.3,16: Sukhna Wildlife Sanctuary, Haryana

The proposal for declaration of ESZ around Sukhna Wildlife Sanctuary,
Haryana has not been received from the State Governmant as yet. The State
Government representabive informed that the proposal is wnder pre-draft stage.

The Cornmittee informed the representatives of the State Government thak
as they are aware as per the directions of Hon'ble High Court of Punjab &
Haryang in Civil Writ Petiion Ne.18253 of 2009 & other conmected petitions vide

order dated 2nd March, 20020, the slipulated time period for the submission of
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proposal by the State Government was three months. The Mipistry has flagged
this issue time and again but no credible action s2ems to have been taken up by
the State Guvernment, Representative of the Haryana Gevernment informad the
Commiltee that £SZ propasal for Sukhna Wildlife Sanctuary, Haryana is being

prepared and currently they are seeking inputs from other Departments,

The Committes therafere migrmed the State that the State s raspansible
for mon-submission of praposal.

Further, the Committee reiterated that as deliberated in the preceding
iterms, in order to enable the Ministry i integrating the ESZ boundanes in the
Digital Support System, digitized map of the ESZ and protected area shall be
cubmlitted to the Ministry at the earliest.

Tha Cammuttes hasad an tha delhberation advised the State Govermnment
lo immedately sebmil the draft ESZ proposal to the Ministry keeping in vigw Lha
legal obligations.

Itam No. 3.17: Dehing Patkai Wildlife Sanctuary, Assam

APCCF, Government of Assam, made a presentation and informed that the

draft ESZ nathication of Dehing Patkai widlife Sanctuary was published on 3pth

May, 2019, The sallent features of the draft Eco-Sensitive Zane (ESZ} are as
follows:

Area of PA : 111.19 sg km
Proposed E5SZ area 215.B2 59 km
Proposed Extent : Of{era) to 7.5 kms

It was informed that the praposal was carker discussed during the Az
measting of the Expert Committee and recommended for submission af rowsed
proposal after the upgradation b Mahonal Park. It was alse informead that the
Empowered Cagrdination Committee  {ECC} bad  suggested  that  such
recommendation would delay the ESZ notificalion and MoEFCC has been advised
te consider the proposal in #s prasent farm. That amandment, as mav be
required, could he carrled aut at a later date after the sanctudry is usdated to a
MNational Park.

////7
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The representative of the Stabe Govermment informed that upgradation
process for the Natigral Park |s still underway and it may take seme more time
before it is finally designated as a National Park. Some forest patches adjoining
the outcr boundary of the Wildlife Sanctuary are presentty considered for
inclusiopn in the proposed Mational Park, On the query by the Committee
regarding impact of ESZ with such changes, the representatives of the State
Government informed that ES2 éxl:enl; wauld he abeut 1.0 kilomotre from the

proposed Mabional Park.

The Committee discussed and deliberated the implications of upgradation
o a Nationai Park and the ESZ and docided that kecping in view the proposed
Nationo! Park, & revised proposal extrapolating the ESZ extent with a larger
outer boundary of the layout of the proposed Nabtional Park (instead of the
Wildfife Sanctuary) may be delineated as an interim boundary of €52, which may
be later amendod as may be so reguired. The representative of the State
Government agreed to s suygestion and stated that 4 revised proposal would
Be subrmitted to tho Ministvy within one maonth. The Siake Government was also
requestod o submit other pending proposals including Kaziranga National Park
ta the tinwrstry ot Lie carliest,

The Committee further reiterated that as deliberated in the preceding
itemms, in order lo enable the Mmistry in integrating the ESZ boundaries in the
Bigital Support System, digitized map of the ESZ and protected area shall he
submitted to the Ministry at Lhe earliest.

Item No. 3.18; Bandhavgarh Tiger Reserve, Madhya Pradesh (far
amendment)

The ESZ notification around Bandhavgarh Tiger Reserve was issued on
13.12.2016 with an ESZ extent of upto 2.0 kms and ESZ area 1030.40 sq.km.
The State Government was represenled by the PCCF and other officials.

it was stated that the tinal ESZ natification around Bandhavgarh Tiger
Reserve does ot contain entire buffer area of Lhe Tiger Reserve and is also not
in consgnance wilh the reporl of NTCA which suggest incluslon of entire buffer of
lhe Tiger Resarve in the ESZ, It was mentianed that the motifications have few

woriations with the propesal sulunitted by the State Government and requires an
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amendment. It was also stated that amendments are alsa required in the ESZ

notifications of Satpura Tiger Regerve, Scn Gharial WLS, Narsingarh WLS and
Nauradehi WLS.

The Cammiltee noted the request, The Srate Governmeant showld sobmit
the datails atong with digitised maps and geo-coordinates for inclusion in the E52
extent to the Mimistry ot the earliest to enable Ministry to take further course of
action. It was afso degided that detalls of amendmerds 35 may be reguired in
respect of €52 notifications of Satpurad Tiger Reserve, 5Son Gharial WLS,
Narsingarh WLS and Nauradety WLS efc. should aise be submilted along wilh
Justificationsrational.

The Committee further reiterated that as deliberated in the preceding
items, in arder to enable the Ministry in integrating the ESZ boundaries in the
Digital Support System, digitized map of the ESZ and protected arza shall be
submitted to tho Ministry at the earligst.

Item No. 3.19: Gandhi Sagar Wiidlife Sanctuary, Madhya Pradesh (for
amandment])

The ESZ notification around Gandhi Sagar Wildlife Sanctuary was issued
on 05.12.2016 with an E5Z extent of upto 3.0 kms and ESZ area 368,92 sq.kms.
The SGtate Sovemment was trepresented by The State Government was
represented by the PCCF and other officials.

It was stated that the final ESZ notification around Gandhi Sagar Wildlife
Sanctuary have few corrections and requires an amendment m respect of the
ESZ extent and the ESZ area.

e Commiltee notad the reguest, The State Govemment should submit
the datais along with digitised maps and gao-coordinales for inclusion in the £52
extent to the Miniclny at the egrhest ta anable Ministry Lo take furthor course oF
actiger.

Tha Comenittez further reiterated that as deliberated i th2 oreceding
iterns, in order to enable the Ministry w integrating the ESZ boumianies n the

Digital Support Systemn, digitized manp of the ES7 and praotacted ansy sRall be

e



submitted to the Ministry at the sarliest,

Iterm No. 3.20: Pulicat Bird Sanctuary, Tamil Nadu

PCCF, Government of Tanul Nadu, representod the State Governmant and
stated that the propasal for ESZ around Pulicar Bird Sanctuary is under pre-draft
stage with cero extest on sides of the Protected Area. [t was stated Ehat
swrreunding areas of the Protected Area are private non forest land and tha
sanctuary already includes 13 villages, The distance between the bourtdary of
these villages from 1TE of the lake ranges from about 450 m ta more than 5 kms
ot certain places and therefore this zone provides sufficient shelter and buffer to
the birds, The State Government representative informed that they are working
on feasibility of proposing nen-zero boundarles extent. It was assurad that 3

proposal will be submitted soan.
4, Any othar itam with the permission of the Chalr:

The Committee wrged all the State Government/UT  adminiskration
repiesentatives to submit digitized maps (kml/shape files) of the notified Eco-
stnsitive Zone and Protected Areas boundaries in respect of thelr StatesfUT to
enable the Mmistry in integrating the ESZ boundaries In the Digital Suppart
System.

The meeting ended with vote of thanks to and from the Chair.
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ANNEXURE

LISY OF PARTICIPANTS

Membars of Expert Committee
1. 5hri Ravi Agrawal, Additional Secretary, Chairperson, MoEF&CC.
2, br. Satish C. Garkoti, Adviser, ESZ-Division, MoEF&CC.

3. Shri, Rakesh Kumar Jagenia, Deputy Inspector General of Forest, Wildlife
Division, MoEFACC.

4.0Or. K. Chandra Shekar, Scientist-'E' G.B. Pant Institute of Himalayan
Environment & Development, Almaora.

. Dr. Gautam H. Talukdar, Scientist="E*, W1I, Dehradun.

»Or. K. Shankar, Directar, SACOHN

.- Ms, Vishalsh Uppal, Directar, WWF India.

- Dr. Kailash Chandra, Dirgctor, Zoological Survey of India, Kalkata.
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. 3hrl. Sanjay K. Agarwal, Deputy Directer, Forest Survey of Indla,
18.0r. Hitendra Padalia, IIRS/ISRO, Dehradun.

[L.Dr. Vaibhav C, Mathur, AIGF, NTCA, New Delhl,

12.0r. Sanjay Singh, Scientist ‘3", ICFRE,

Ministry of Environment, Forest and Climate Changs, GOX
13.Shri. W. Bharat Singh, Director (5C-"F'}), MoEF & CC.
14,0, Veeny Joon, laink Director {SC-'0¥), MoEF&CLE,
153.0r. Shaikhom Inaatembi Singh (Consultant), MoEFSLCC.
16.Ms, Ritu Narwania, {Consultant), MoEFR{CC.
17.Ms, C. Yaday, 450, MaEFCC
18.5hri R.K, Sethi, ASD, MoEFCC,

Officials of Sovernmoent of Assam
19.5hFi. M. K, Yadawv, APCCE, Govemnment of Assam,

Officials of Governmant of Rajasthan

20.0r T Mohan Raj, IFS, DCF  Wildlife {Chittorgarh), Government of
Rajosthan,
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21.5hri.R. K Khairwar, CCF, Gavernment of Rajasthan.

Officials of Govarnment of Jammu & Kashmir

42, Dr. Kumar MK, Regional Wildlife Warden, Government of fFarmemu &
Kashrir.

DOfficials of Government of Madhya Pradesh

23.5hri. Sanjay Kumar Chauhan, DFD, Government of Madhya Pradesh.

Offlcials of Govermment of Tamil Nadu

24 Shri. Syed Muzammil Abbas, [.F.5., Principal Chief Conservator of Forests
and Chief Wildlife Warden, Government of Tamil Nady

Dfficials of Government of Kerala

25.5hr, Surendra kumar IF5, PCCF (Wildlife) & Chief Wildlife Warden,
Government of Kerals,

26.Wildlife Warden Idduki, Government of Kerala.
27.Wildlife Warden Silent Valley, Government of Kerala.

28.5hajna Karim, Wildlife Warden, Government aof Kerala.

Officials of Government of Andaman & Nicobar Islands

29, Ms, Veditha Reddy, [AS, Secratary {Forest), Government of Andaman &
Nicabar Islands.

30. 5hri, D, M, Shukla, PCCF & CWLW, Government of Andaman & Nicobar
Islands.,

3L.5hri. A.K Paul, ACF, Government of Andaman & Nicobar Islands.

Officials of Governmant of Odisha

32. 5hri. M. Yogajayanand, IFS, Field Directar, Simphpal, Government of
Odisha.

Dfficials of Government of Himachal Pradash
33.5hn. aml Thakur, CCF, Gaveranment of Himachal Pradesh,

Cfficials of Government of tiaryana
34,5hn. Shyam Sunder, PCCF {\WL}, Forest Departmoent, Gavornment of How Gri
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F.No. 22-4372018-1A.11
CGovernmenit al |ndia
Minisiry #f Knvironmenl, Forest and Climate Chanpe
(14 ivision)
Indira ParvavaranBhawan
JorBagh Road, Aliganj,
New Delhi - 110003

Dated: BT Aupyst, 2019

QFFICE MEMORANDIIM

Subfeect: Procedure for considemtion of dawinpmunt.nl Projects located
withia 10 km af Natlana] Park/Wwidlife Sanctuary seekiog
envirenmental clearanes under tho provisipos of the
Enviroomental Impact Assesament {Eix) Netificwtlon, 2006 .
regarding,

The Hon'tile Supreme €nuct vide its (hrder dated 4. 12,2006 in Writ
Fetition XNo, 46t of 2004 - Gnm Foundation Vs, Unicn of [odin, has inter-alis
elirecte Lhay Ministry of Environmen: and Forests YMoLF) would alsn réfer b
L Seateling o nitte: of the Natiosse! Boorng for Wildlife, ynder suciion Sy &
Sl i af the Wikilife MProtecrion Act 1972, the cases whpre FRAtAronmetitil
clenranices he ity beer granted where Activilies are within 1¢l,. wwne® nf
the boundario: of the So weluernes wnd Nationar Purts, =

4 It this repard, Lty crslwhue MoEF vige Circulur No. [-] 0] 1/72004-
AT %y dated 27022007 any CHfige Memorandum Na. J- LIQL3 /41 /2006-
IAME daled G212, 200) telineawd 4 procedurn  for congideration of
develapioenta] Brojects  loceted wathin 10 km of National Park /Wiid)ife
SHNCLURTY for g ol environmer 1) Clewrance undep LlA Natificanon, 2006,
As por Lhe slipulateg Procedure, prior clearanee Imam Stantling Committer or
the  National [napg for  Wildlifn (SCREWLl would Be tequired for the

developmentg) projects kwatedl wighin 10k of the Nanopat Park; Wildlife
H.anc_-lu.'ir}'.

3. Over a jrerind gf tiige, Mnistry has neufied number of Eco Bengitive
unes |ESE8] gl Protected sreqy iPA3|. Many of developmerita) activities
e proqubited frepulated §o thiese ESZs inter-yli meiuding ML dperations
v e carried aur i Actielanee with the greer of the Hon7)le Supreme Coggee
duted 4.08.20005 jn the matter of 7y Crodavarman Therimulpad vg U in
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WP Y Ba. 202 of 19853 and dated 215 200+ ia she maller nf Goa Facndatoon
Vs, Uil in W P'Cl No. <33 of 2012 as zer the netificanons swuasel far cheir
coTsLIWLON.

1, In hzht of the afnresaid Drders passed by the Ponhle Suprems Soti,
The issues related ta the prior ¢learance fonm SCNBWIL 1or the onufied EX2s
and the remainineg areas 2ave been examines in deil, Ze tlus reoard. iv Bk
keen derided by the Compelenl Asthonty in the Ministry 0 adszpt o heliowing
procedure {ar consiieration of developmental projects lacated withan 1B Km of
National Park/Wildlhfe fancimany seeking envirormental oearamee under the
provisions af the ETA Watfication 2006, ir supersession af the rarlier (03 5
dated 27.2.2007 and 2.13.2004:

l Proposais involving develnpmental actiasly project Lacated wirhin ke
notified Eco-Sensilive Zones :E521 shll e regulanes and governed Ly
1the vopeerned FS7Z notfication  However for the develnpmesnial
project factvity lacated withun the noulad BSZand covesrd uncle rae
welhiodule of the BLA Natbeatinn 2004, prior cledranse soom Sranthng
Committes af the Satwnal Board for Wildhfe :SCHBWL s canaatiny
in suck rcases. the proect prupanent shail submut e appiicaz.m
simuituzenusls far grant of Ternms of 2eference s well ax WAl
cledaranse.

1. pPrioesals iavetang develnpmental activity projrot weled outsule The
stipclated eundany umi of sotified ESZ and Tntated within 10 koo
Natiomal Purks Wildlife Sarcmary, proon clearasee fron Saedieg
Committes al the Kationa. Boord for Wildhle SCNBWL muy Zol b
apphcable. However, such proposils [em emncmon wntal angle
including tnpact of devzlopmenral autivizypogeet wnoihe wile!life
hahbitnt, il ooy, would he examined by the sesror speeific Fxpert
Anpraisal Committee and appreplidle JMIRCCVATION MIFAKUTTS 10 e
farm af secommendations shall ke oade, Thess rorammencat.ons
wiyall ber explicitly menvoned 1 the praGRIGEnLL Clearance leier
Az shall Te ensured 9 The mesber secaany concened.

Bl Provasals svvohing deveinpoential oty pieietl WL rned wethe

ki of Natonal Park Witdlly Sancotan swherens B Fsd

oL Ly ¥} -k N ISP . HE N G I
% ol Betied jos! TR ouficatian vs o zadn Stowe prring i anrnie

fFes SLapding Computtee of  The Sl insal  fheasd lor Welinie
¥ 5 Lo . e T SR S
SONAWL: s andiar, nosuck cases, thie prjs L pregsesent B

- -

subrs e applwaton  SCTGDanesT rosgent e erine oo

[eferonee enaranmen Tl oo rarn e s el g m e e e
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W Mroposads invelving mining of minersls within the ESZ |or) one
kuamezer framl e loundaries of National Pasks and Sanctuaries
whichever is higher is prohibited in sceordance withl Lhe ordec of Lthe
Hanble Supreme Court dated 4082006 1m0 the mattss of T.N.
Cradavarman Thirnmuleed Vs, UCH in W_P.(2) Na. 202 of 1995 and
dated 214208 i the watter of Gou Feundation Vs, Udl in W.P.[C)

Ko, 433 af 2012 <

a. ThEs issues witly the agprona] ol Hue Cumpelent Autharicy.

A

(Sharath Kumar Pallerla)
Director

Tu
L. Chairman, Contral fallstion Con rol Buard [(CPCH.
. Charman ol all 1he Exper! Appraisal Cummiltees
3. Chaicpersan, Member Socretaries 0lall 1he SEIAAS/SEACS
A Al the Offeers of 14, Divisian \
5. Chiirpersans; Memgber Scoretaries of all SPCBs/ UTPCC s

Copy for informution to:
Lo PS o Hanble Mipister tar Fowviraumien:, Farest ang Climate Change
2. PS5 w1 Hon'ble Mos JEFSCCT
3, PPS Secreary | ERSaC)

v PPS SB5IAR

O PS A [K5E
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BEFORE THE NATIONAL GREEN
TRIBUNAL
SOUTHERN ZONE, CHENNAI
APPEAL No.32 & 34 of 2020

1. 1.D.Ranjith Kumar,

2. S.Jagan Kumar,

.....Appellants IN APPEAL 32 OF
2020

3. G. Praveena

4. S.Sivakumar,

.....Appellants in IN APPEAL 34 OF
2020

'VS'

1. Union of India

2. The Tamil Nadu Pollution Control

Board,

3. The District Environmental

Engineer Tamil Nadu Pollution Control

Board,

4, State Industries Promotion

Corporation of Tamil Nadu (SIPCOT)
...4™ Respondents

IN APPEAL 32/2020 AND 2N\D

RESPONDENT IN APPEAL 34/2020

COMMON TYPE SET FILED BY THE
4™ RESPONDENT IN APPEAL 32
AND 2N° RESPONDENT IN APPEAL
34 OF 2020

N (S

(Rovm egh \/QA'\UO\'*QQ.LQNJ\O\M’%/

Counsel for 4" Respondent

RAMESH VENKATACHALAPATHI
ADVOCATE
Ne : 103, SANTHOME HIGH ROAD,
FORESHORE ESTATE, CHENNAI- 600023,
CELL : 9840026172



